
Û?œˆ¬≈Mê√ Ú•§1 - 768 ˚97             Registered No.-768/97

THE ASSAM GAZETTE

’¸±Ò±1Ì
EXTRAORDINARY

õ∂±5 fl¡M‘√√«Q1 ¡Z±1± õ∂fl¡±ø˙Ó¬
PUBLISHED BY THE AUTHORITY

Ú— 318 ø√˙¬Û≈¬1,  ¬ı≈Ò¬ı±1, 31 Ê≈√˘±˝◊√√,  2019, 9 ˙±›Ì, 1941 (˙fl¡)
No. 318  Dispur, Wednesday, 31st July, 2019, 9th  Sravana, 1941 (S. E.)

’¸˜ 1±Ê√¬ÛS

GOVERNMENT OF ASSAM

ORDERS BY THE GOVERNOR

ASSAM LEGISLATIVE ASSEMBLY SECRETARIAT

NOTIFICATION

The 29th July, 2019

No. LLE 19/2019/167.– The following Bills introduced before the House

on 29th July, 2019 along with the Statement of Objects and Reasons are to be published

under Rule 71 of the Rules of Procedure and Conduct of Business in Assam Legislative

Assembly for General information.
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THE ASSAM REPEALING BILL, 2019

A

BILL
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SARBANANDA SONOWAL,

Minister In-charge,

Home and Political Department.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.

SARBANANDA SONOWAL,

Minister In-charge,

Home and Political Department.

SARBANANDA SONOWAL,

Minister In-charge,

Home and Political Department.
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THE ASSAM PRIVATE PLACEMENT AGENCIES FOR

RECRUITMENT OF WORKERS (REGULATION) BILL, 2019

A

BILL
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Minister, (In-charge)

Labour Welfare, Assam

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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THE ASSAM RIGHT TO PUBLIC

SERVICES (AMENDMENT) BILL, 2019

A

BILL
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.

SARBANANDA SONOWAL,

Chief Minister, Assam

& Minister I/c Administrative Reforms and

Training  Department.
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SARBANANDA SONOWAL,

Chief Minister, Assam

& Minister I/c Administrative Reforms and

Training  Department.

SARBANANDA SONOWAL,

Chief Minister, Assam

& Minister I/c Administrative Reforms and

Training  Department.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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THE ASSAM TAXATION (ON SPECIFIED LANDS)

(AMENDMENT) BILL, 2019

A

BILL
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HIMANTA BISWA SARMA,

Minister, Finance.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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THE ASSAM ELECTRICITY DUTY (AMENDMENT) BILL, 2019

A

BILL

1402
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HIMANTA BISWA SARMA,

Minister, Finance.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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THE SOCIETIES REGISTRATION (ASSAM

AMENDMENT) BILL, 2019

A

BILL
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HIMANTA BISWA SARMA,

Minister-in-charge, Finance Department.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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ABSTRACT FROM THE SOCITIES REGISTRATION ACT, 1860



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY  31,  2019 1413



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY  31,  2019

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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THE GUWAHATI MUNICIPAL CORPORATION

(AMENDMENT) BILL, 2019

A

BILL
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SIDDHARTHA BHATTACHARYA,

Minister, Guwahati Development Department etc., Dispur.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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SIDDHARTHA BHATTACHARYA,

Minister, Guwahati Development Department etc.

SIDDHARTHA BHATTACHARYA,

Minister, Guwahati Development Department etc.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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THE ASSAM LAND AND REVENUE

REGULATION (AMENDMENT) BILL, 2019

A

BILL
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BHABESH KALITA,

Minister of State,

Revenue & Diaster Management Department.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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THE ASSAM MUNICIPAL (AMENDMENT) BILL, 2019

A

BILL
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 PIJUSH HAZARIKA,

Minister of State (Independent Charge),

Urban Development Department, Assam

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.

1424



THE ASSAM GAZETTE, EXTRAORDINARY,  JULY  31,  2019

 PIJUSH HAZARIKA,

Minister of State (Independent Charge),

Urban Development Department, Assam

 PIJUSH HAZARIKA,

Minister of State (Independent Charge),

Urban Development Department, Assam
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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